NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 27.10.2021 (WEDNESDAY)
COURT —1I (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member
(Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Vidyadhar Sarfare Shikhil Shiv Suri
(Ins) No. 881 of | Vs.
2021 Dr. Vilas Pandurang Sabale & Ors.
2. Comp. App. (AT) | Zee Entertainment Enterprise Ltd. Nitesh Jain

No. 124 of 2021 Vs.
Invesco Developing Markets Fund &

Ors.
For Directions - to Settle Date
3. ILA. No. 1916 & Balkrishna S. Pawar & Ors. Mrunal Dattatraya Vikram Hegde
1751 0of 2021 in Vs. Buva Shantanu Lakhotia-R1
Comp. App. (AT) | Vikas Prakash Gupta Himanshu Satija
(Ins) No. 667 of | Resolution Professional of Corporate Mahesh Agarwal-R4
2021 Debtor & Ors.

4. I.A. No. 1868 of | The N.R.C Employees' Co-Operative Shashank Khurana Vikram Hegde

2021 in Comp. Credit Society Ltd. Shantanu Lakhotia
App. (AT) (ns) (Through Its Secretary Sh. Ganesh -R1
No. 704 of 2021 | Hendrya Konkar) Himanshu Satija
Vs. Mahesh Agarwal-R2
Vikas Prakash Gupta
Resolution Professional, NRC Ltd. &
Ors.

Copy to: -
By order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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